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Shri Harbir Singh, Advocate for the Appellant 
Shri Santosh Kumar Agarwal, Authorised Representative for the 
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CORAM: 

HON’BLE SMT. ARCHANA WADHWA, MEMBER (JUDICIAL) 

HON’BLE MR. ANIL G. SHAKKARWAR, MEMBER (TECHNICAL) 
 

 
Date of Hearing : 29 August, 2019 

Date of Decision : 29 August, 2019 

 

 The appeal is disposed of. For order, see order of date in 

Excise Appeal No.70566 of 2017. 

 

 Sd/- 

 (Archana Wadhwa) 
Member (Judicial) 

  
 

 Sd/- 
(Anil G. Shakkarwar) 

Member (Technical) 
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